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Dr. L. M. Singhvi (Jodhpur): Om
a point of order, Sir. On the Calling
Attention Notice you called a large
number of people who were not
signatories to the Calling Attention
Notice and . . .

Mr. Speaker: I have not yet taken
up the Calling Attention Notice

Dr, L. M. Singhvi: He was answer=
ing certain questions,

Mr, Speaker: I would request the
hon. Members to let that remain as it
is.

13.25 hrs.
PAPERS LAID ON THE TABLRE

AuvpiTr  REPORT, RaiLways 1966,
ApDROPRIATION  ACCOUNTS, Rarv-
WwWAYS rFor 1964-65, ETC.

The Minister of State in the Minis-
try of Finance (Shri B, R. Bhagat):
Sir, on behalf of Shri Sachindra
Chaudhuri, I lay on the Table a copy
each of the following papers:

(1) Audit Report, Railways, 1966,
under article 151(1) of the
Constitution, [Placed in Lib-
rary, Sece No. LT-5744/66.)

(2) Appropriation Accounts, Rail-
ways, for 1964-85, Part [—
Review. [Placed in Library,
See No. LT-5745/66].

(3) Appropriation Accounts, Rail-
ways, for 1964-65 Part II—
Detailed Appropriation Ac-
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jeounts. [Placed in Library.
See No. LT-5746/66].

(4) Block Accounts (including
Capital Statements compris-
ing the Loan Accounts),
Balance Sheets and Profit and
Loss Aeccounts, Railways, for
1964-65 [Placed in Library,
See No, LT-5747/66).

REPORT OF SALT DEPARTMENT FOR
1964-85 ETc.

The Minister of State in the Minis-
try of Industry (Shri Bibudhendra
Misra): Sir, on behalt of Shri D,
Sanjivayya, I lay on the Table a copy
.each of the following papers:

(1) Report of the Salt Depart-
ment for the year 1964-85.
[Placed in Library, See No.
LT-5748/66].

{2) (i) Annual Report of the
Hindustan Photo Films Manu-
facturing Company Limited,
Ootacamund, for the year
1964-65 along with the
Audited Accounts and com-
ments of the Comptroller and
Auditor General thereon,
under sub-section (1) of sec-
tion 619A of the Companies
Act, 1956.

{ii) Review by the Government
on the working of the above
Company. [Placed in Lib-
rary. See No. LT-5748/G6].

{3) (i) Annual Report of the
Travancore Titanium Pro-
ducts Limited, Trivandrum,
for the year ending 3lst
December, 1964 along with
the Audited Accounts and the
comments of the Comptroller
and Auditor General thereon,
under sub-section (3) of sec-
tion 619A of the Companies
Act, 1956 read with clause
(c)(iv) of the Proclamation
dated the 24th March, 1965,
issued by the Vice-President,
discharging the functions or
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the President, in relation to
the State of Kerala,

(il) Review by the Government
of Kerala on the working of
the above company. [Placed
in Library. See No. LT-5750/
66].

MEMORANDUM AND ARTICLES OF ASEO-
ciaTioN oF HinousTAN Zmnc Pri-
VATE L1D, UDAIPUR AND AN-
NUAL REPORT OF SmNGA-

RENT COLLIERIES CoOMPANY
LinirTEp, KOTTAGUDEM
COLLIERIES AND ITS
REviEw Y
GOVERNMENT

The Deputy Minister in the Minis-
try of Mines and Metals (Shri Mehdi):
On behalf of Shri S. K, Dey, I lay on
the Table a copy each of the follow-
ing papers:

(1) Memorandum and Articles
of Association of the Hindu-
stan Zine Private Limited,
Udaipur, [Placed in Library.
See No, LT-5751/686].

(2) (i) Annual Report of the
Singareni Collieries Company
Limited, Kottagudem Collie-
ries (Andhra Pradesh) for the
year 1964-65 along with the
Audited Adcounts and  the
comments of the Comptroller
and Auditor General there-
on, under sub-section (1) of
section 618 of the Companies
Act, 1956.

(ii) Review by the Government
on the wurking of the above
Company. [Placed in Lib-
rary. See No. LT-5752/68).

13.27 hra.

RELEASE ON PAROCLE OF MEMBER
(Shri Anmanda Nambiar)

Mr. Speaker; T have to inform the
House that I have received the follow-
ing communication, dated the 8th



